NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
BENGALURU

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU HELDON >/ — © /- 2 < ¢ -

PRESENT: SHRI RATAKONDA MURALI, MEMBER (J) AND

DR. ASHOK KUMAR MISHRA, MEMBER (T)
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Vived. BS R1-34R05-% Vind B

Counsel for petitioner is present. He has filed memo along with E-mail copy.cf addressed to
R-4. None appeared for R-4, He is called, absent. He is treated as absent at present.

Counsel for R-1to 3and 5to 7 is present,

Posted to 08.03.2017.
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